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(b) and (c)
Name o f place Whether Attion

fcprescnution taken 
received or
not.

T. Baijnath - . PCO already 
(pened.

I .  Nagrota- 
Begwan —

3 . Paprola — >f >•

4 . Shahpor —

5. Kulu Yes PCO sanctioned

6. Nurpur 99 99

7. Nagar 
Katrain

W ill be taken 
up after open ­
ing Kulu PCO

8. Menali n M • *

Hmhiarpur D iitri t

I. Barwain Yes Not fervsibde
2 . Gagret No No examined

R a i l w a y  E m p l o y e e s

4m. Slirl J. E. Mehta: Will the 
Minuter of Railwars be pleated to 
state:

(a) the number of officers recruited 
directly to Class I post of the Indian 
Railway Service of En^ineerj during 
the period from the 1st April, 1950 to 
the 28th February, 1955;

(b) the number of temporary en-
5 ner̂ rs rcnlrmcd fn Class I Service 
dur ng the same i>eriod; and

(c) how many of these temporary 
engineers belonged to the ex-Stote 
Railways and how many to the other 
Railways?

Tfce -Bepoty Mtnlaier of Railways 
and Tmaport <8M AlafsMui)*
(a) 35.

(b) ii, excluding officers reLruHed 
On a temporary basis to the Indian 
Railway Service of Engineers through 
Competitive Examination held by the 
U,P^.C. on Indian Railways and by 
the ex-Company Managed Railways 
during 1942-45.

(c) None belonged to the ex-State 
Railways.

Ra ilw ay  EMFXx>Yua

407. Shri Veeraawamy: Will the 
Minister of Railways be pleased ^  
state:

(a) whether it is a fact that majori­
ty of the open line staff has been 
1‘estored to work lor twelve hours a 
day:

(b) if so. the reasons therefor, and

(c) whether they ai|;.^aid overtime 
aUowaneet

the Stputy MiiUirter<ie «slhMiv« 
and Trmnapairt (Shri AUcHni);
(a) No.

(b) Does not arise.

(c) Yes. if they work beyond the 
specified hours, in accordance with the 
Hours of Employment Raguiations.

S u g a r  F a c t o r y  a t  C h o o a v a r a m

498. Shri P. Sahba Rao: Will the 
Minister of Food and Agvlculturc be 
pleased to .̂ tate:

(a) whether any application for a 
licence to open a sugar factory at 
Chodavaram ir^ Visakhapatnam Dis­
trict (Andhra State) has baen ra- 
ceived:

(b) whether Government propose to 
grant the licence;

(c) if so, when; and ^

(d) the number of sugar factories at 
present in the Visakhapatnam District 
and the annual consuzaplton of sugar 
in that District?




